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(a) whether Japan has agreed to im­
port • good quantity of Iron-Ore frora 
lndla; 

(b) if so, the quantity to be exported 
10 Japan during 1972-73; and 

(c) the total quantity of Indian Iron­
Ore exported to different countries dur­
ing last three years, country-wi'\c and the 
quantum of foreign exchange earned 
therefrom? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SH RIA. C. GEORGE): (a) Yes. Sir. 

(h) I S.()) million tons Me cxpt:ctcd to 
be shipped during 1972-73. 

(c) A statement is laid on the Tahle 
of the lJow.,c. (l'/fU'Cci in I-ihwry, s('~ 
No. LT-3471!72.\ 

(;.B.I. Inquiry a~ainst C(Jmf'ani~ 
'cJ!urdinJ.! Blackmnrkl'lin~ of Jm­
ported t:oppcr and J'olycth,)lcnc 

3027. SHRI C. K. CHANDRAPPAN: 
Will the Mmister of HJR:I(iN '1 RAUL 
he pleased to state: 

(a) whether some companicc;, includ. 
ing 1ndian Pnwcr Cables, Universal 
Cables, Oriental Cahles ctc. have been 
ordl'Tt'd to he prosecuted by the Central 
Bureau of Investigation for doing black­
marketing in imported copper and poly­
ethylene; and 

(b) if so, the result. of the prosecu­
tion? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SIIRI A. C. GEORGE): (a) Universal 
Cables .nd Oriental Power Cables and 
some other Companies are being prose­
cuted in 3. court of law. The cases of 
Indian Cablc!\ Co. and some others are 
still under cl)nsidcration, and case against 
one is still under investigation. 

(n) Case, put in court arc still under 
trial. 

Name. of Ihe Sub-Divisional 
Office~ tranderrrd from 

Bea. Dam 

:lO~8. SHRI AMARNATH VIDYA­
LANKAR: Will the Minister of IRRI­
GATION AND POWER be pleased to 
fitate-: 

(a) the numher of Sub-Divi,ional 
Officers transferred from Dens Project to 

Punjab State during each year from 1st 
November, 1966 to-date; 

(b) the number of Sub-Divisional 
Omccrs proposed to be sent back to 
Punjab Stale during the year 1972; and 

(c) whether a copy of the principle 
guidelines being followed by the Central 
Government in scndin~ baek officers 
hack 10 Punjab State will be laid on the 
Table of the House? 

TIlE DEPU IY MINISTER IN THE 
MINISTRY OF IRRIGATION A.ND 
POWER (SHRI n. N. KUREEl.): (a) 
The numher of Sllh-Divi<,innal Officers 
lransfercd from Beas Project to Punjah 
SLile from I-I J-J9{j() is given below, 
ycarwisc:-

1966-67 8 
I 967-(iH 21 
196F:-()1) 23 
19h9-70 
1970-71 14. 

(b) The Punjab Government has ask· 
cd for 4t li.st oj Suh-Divisional Officers 
who hare completed 5 years service on 
the Project and wC're dc\irous to go hack. 
A list of 40 officers has accordingly 
heen prepared. They could he released 
proyjded suilahlc suhstitutes in their 
place arc providetl hy the Punjah Gov~ 
ernmcnl. 

(c) The repatriati.on of officers from 
the Project to the State Government ... 
generally done at the request of the con­
cerned State Government/Electricity 
Board with the approval of the CenlT1l1 
Government. Request of individual offi­
cers (or repatriation is also done witlt 
the concurrence of the State Department 
and approval of the Central Govern­
mcnt. 

Electrification of one Hnrijan 
Ba~ti en~ryday 

3029. SHRI AMARNATH VIDYA­
I.ANKAR: Will the Minister of IRRI­
GATION AND POWER he pleased to 
state: 

(a) whether if IS proposed to electrify 
:It le:lst one Harijan a:lsti cvel)'day dur­
i.ng the 25th '1Ilni\'crsary year of India\ 
Indcpcndclln: in the Unhm territories: 
;lnd 

(b) whether Chandigarh Administra­
tion h,,~ formulated any plan in respect 
of Harijan Hasli". if so, the salient {ea· 
tures thereof 'I 




